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of Environment, Forest and Climate Change has notified effluent discharge standards
for 'Coal Mines' and 'Tron Ore Mining & Ore Processing' industry under Environment
(Protection) Rules, 1986.

(b) to (d) The Central Ground Water Board (CGWB) carries out periodic assessment
of ground water resources jointly with the State Government Departments for the entire
Country including Jharkhand. The CGWB had assessed 210 Blocks from 24 Districts
in Jharkhand which monitors basic parameters of ground water quality including Electrical
Conductivity, Carbonates, Bicarbonates, Chlorides, Calcium, Magnesium, Total Hardness
on regional scale once in a year. Studies were also carried out by CGWB on ground
water pollution due to urbanization / industrialization in six industrial clusters identified
by CPCB in Jharkhand.

Major steps taken by the Government to address the issues of air and water
pollution include: Promotion of cleaner production processes; Action to comply with
effluent standards is taken by SPCBs / PCCs; Installation of Online Effluent Monitoring
System to check the discharge of effluent directly into the rivers and water bodies;
Setting up of monitoring network for assessment of water quality; Formulation of
stricter regulations/ rules; and Issuance of directions under Section 5 of Environment
(Protection) Act, 1986 to industries and under Section 18(1)(b) of Water (Prevention and
Control of Pollution) Act, 1974.

Guidelines to study behaviour of tigers

1787. SHRI SALIM ANSARI: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(@)  whether the National Tiger Conservation Authority (NTCA) has laid down
guidelines to study the behaviour of tigers in different parts of the country;

(b)  if so, the details thercof;
© whether Government has radio-collared the tigers during the last one year;

(d)  whether some tigers have died due to laceration wounds allegedly due to

radio collar; and
©) if so, the details in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b) No Sir. However,
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radio telemetric studies on various aspects, inter alia including behaviour of a tiger
are conducted by institutes such as Wildlife Institute of India, Dehradun in collaboration

with concerned tiger States and in consultation with the National Tiger Conservation

Authority.
© Yes Sir.
(d)  No Sir.

© Question does not arise.
Noise and air pollution

1788. SHRI PARIMAL NATHWANI: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(@  the data on noise and air pollution recorded in major cities of the country

during different festivals during the last three years and the current year;

(b)  whether Government proposes to issue guidelines to fireworks companies

regarding production of crackers which produce low noise and low level of air pollution;
© if so, the details thereof; and

(d)  the details of policy formulated to control noise and air pollution effectively

during festivals?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) The data on air quality
and noise levels monitored under programme of National Ambient Noise Monitoring
Network for some of the major cities of the country during Deepawali festival for the
last four years and the year 2015 is given in the Statement-I and Statement-II respectively
(See below). As per data provided by Central Pollution Control Board (CPCB), a

fluctuating trend in air quality and noise levels in cities has been observed.

(b) and (c) The Noise Pollution (Regulation & Control) Rules, 2000 and its
amendment in 2010 has provided the limits of noise during the day time and the night

time for industrial, commercial, residential and silence zones. The "fireworks and fireworks



